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Committee, which is a statutory body,
has incurred about Rs. 3,86,000/- as
capital expend:tl.lre on it and of this a
portion has accepted by the
Travancwe—Cochln Government.

(b) and (c). A statement showing
the annual recurring expenditure and
the annual return from the coconut

lantations for the last three years is
aid on the Table of the House.

STATEMENT

Yeer [Recurring expenditure| Receipts

1049-50 | Re. 73,734-8-6 13,761-0-4
1950-51 Re. 87,608-12-4 18,337-9-7
1951-52 | Re. 96,146-7-11 20,130-12-7

HEADQUARTERS OF INTEGRATED TELE-
PHONE SERVICES OF TRAVANCORE-
CocHIN.

(a) whether the Headquarters of
the integrated Telephone Services of
Travancore-Cochin State have been
established in Madras; and

(b) whether it is maintained as a
separate Unit?

The Minister of Communi-
uﬁmwm Bahador): (a) No.
(b) Yes.

(a) whether the live-stock census
figures taken in India in 1949-50 have
been published;

(b) if so, what are the animals that
have been counted;

(c) the total number of rnttlem
lation and how it compares wi
cattle population of the principal
countries of the world; and

(d) what iz the number of cattle

ﬁzr d of population in India and

it compares with the world
average?

'I'he Minister of (Dr,
8. Deshmukh: (a) The J.ivestock
Census was conducted in 1951 and
the provisional number of livestock
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and poultry according to that Census
was published in the May, 1952 issue
gtt‘theJournalAsncu.l Situation

(b) Cattle (cows, bulls and young-
stock), buffaloes, horses and ponies,
donkeys, mules, camels, sheep, goats,
pigs, fowls and ducks,

(c) A statement is placed on the
Table .of the House,

(d) 0-4 cattle per head of popula-
tion in India as against 0-3 cattleper
head of population in the world.

STATEMENT
Number of Cattle in the World
(1949-50)

No. of Cattle

(In thousands)

World total 733,200
India 152,204*
U.B.A. (a)80,0562
U.B.B.R. (b) 63.200
Brazil 50,089
Argentina (c) 41,268
Pakistan (d) 24,206
China (22 Provinces) 18,200
Bthiopia 18,000
France 15,432
Mexioo 14,500
Germany 14,202
Union of South Africa 12,242
Turkey 10,204
United Kingdom 10,038
taly 8,331
Canada 8,243
Now Zoaland 4,986
Bpain (d) 3,300
Denmark 3,053

®* For 1951; based on 1951 census
returns received upto 31-10-52

(a) For 1851

(b) For 1938

(c) For 1946-47

(d) For 1947-48.
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1852 (April to August) and the quan-
from each of these coun-

tity
tries during the same period;

(b) the cost price (including freight-
a.le) of milo imported during each
of the pn-i mentioned in part (a)

(c) the offtakes of imported milo in
the rationed areas in each state during
each of the period mentioned in part
(a) above;

(d) the stocks of imported milo
with each state as well as with Central
Government on 1lst July, 1952; and

e) whether there has been any de-

joration in the accumulated stocks
of milo and if so, in which States and
to what extent?

The Minister of (Dr.
P. 8. Deshmukh): (a)—
(Figures in "003 tons)

Name of Quantity imported
8 i —_—
:gﬁn-? 1950-51 1961-62 1952
(April to August)
U. 8. A, 5184 4994 436'1
China. 4310 19'5

5184 9304 4556

(b) Accounts for 1951-52 and -those
April

for 5 months, to m l{hig
h.ave not yet been reconc
basis of the best data awailable the
cost of milo is as follows:

Year Cost in Lakh of Rupeea
1951-52 3216-2
1950-51 1313-3
1952 il to

Angnlt{bpl}- 2083-5

¢) A statement showing the offtake
ol(m)nomthemious States is placed
on the Table of the House.
pendix II, annexure No. 82

d) A statement nhowmg stocks of
migo)wlth the States and in <Central
Reserve Depots on the 1st July, 1952
malsoplacedmthe‘l‘abledthe
gouséz] |See Appendix II, amnexure

o. . ,

(e) There has been l.lght in!estatiotg

mthestockso:mﬂo there bof
tbenodownao‘! S‘lnte ‘Govern-
meuta Central Reserve Depots,

but it is difficult to give precisely the
extent of infestation and quantity in-
volved. It can, however, be stated

that there has been no total wastage
of any appreciable quantity of m.ilo.
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Emrrovees’ ProviDENT FuNps Act

116. Shri Velayudhan: Will the
Minister of Labour be pleased to state:

(a) whether there is any provision
under the Employees’ Provident Funds
Act, 1952 to provide facilities for the
housing of the employees; and

(b) if so, what categories of em-
ployees are benefited?

The Minister of Labour (Shri V. V.
Giri): (a) No.
(b) Does not arise.

INDUSTRIAL TRIBUNALS

117. Shri N. P, Sinha: Will the
tate be P to
state:

(a) the number of Industrial Tri-
bunals appointed by the Central Gov-
emmment in India;

(b) the number of cases disposed of
by them in 1951-52; and

(c) the number of disputes decided
by them relating to coal and mica in-
dustries in Bihar in the same period?

The Minister of Labour (Shri V. V.
Giri): (a) There are two Standing
Industrial Tribunals set up by the Cen-
tral Government at Calcutta and Dhan-
bad. cases are sometimes re-
ferred either to ad hoc tribunals set
up by the Central Government or to
tribunalg set up by State Government
if, owing to the nature of the dispute
or the remoteness of the place where
it has arisen, it is felt that the Stand-
ing Tribunals will not be able to dis-
pose of them expeditiously. Six
cases were so referred to ad hoc
tribunals in 1951-52,

(b) 30 R
© 11 vy

Cror StkEps

tEI!18i Shri m‘ﬂ : Will' the Minis-
of Food Agriculture be pleas-
ed to state: :

(a) whether Government have any
crop seeds suited to dry and unirri-
gated areas; and

(b) if so, the quantities of seeds
mﬂm durinstthe current year

etails of special crops and
their varieties and types?

The Minister of .
P. 8. Deshmukh): (a) Yes

(b) A Statement vail-
able mtoﬂnaﬂonn mp]m‘med ma the
Table. [See Appendix II
No, 31)





